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ORDER 

 
 Mr. Anand K. Ganesan, learned counsel for the Respondent  has 

finished his arguments.  Learned counsel for both the parties are directed to 

file their respective written submissions on or before 30th July, 2013. 

 

 Post the matter for reporting compliance and for making further 

submissions, if any, on 

  

14th August, 2013 at 2.30 p.m. 

 
   (V.J. Talwar)           (Justice M. Karpaga Vinayagam) 
Technical Member      Chairperson 
rkt/vt 


